
HIGH COURT OF ANDHRA PRADESH
AT AMARAVATI

N O T I C E

Learned Advocates/parties-in-person are informed that hereafter the

notices and papers in the cases, wherein the Union of India is made a party,

shall be served on Sri. N.Harinath, Assistant Solicitor General for the High

Court of Andhra Pradesh, on the following E-Mail address:

asgaphc@gmail.com

Mobile No. 9866010008, 7989408346

//BY ORDER//

Date: 22/05/2020 REGISTRAR (JUDICIAL)


